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TM Lok Sabha m t at 
Eleven 01 the Clock 

[MR. SPBAKER in the Chair] 

ORAL ANSWERS TO QUESTIONS 

OBITUARY REFERENCE 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY, MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMA TI INDIRA 
GANDHI)t 

With your pemllsston, Mr. Speaker, 
I should like to pay a tribute to General 
Charles De Gaulle in whose passing away 
an era of history comes to an end. A great 
soldier and statesman, he exemplified the 
finest qualities of French and European 
civilisation, His struggle against Fascist 
tyranny symholised the indomitable spirit 
of human freedom. His subsequenl role 
was no lesl significant. The architect of 
new Franco, he came to power at a most 
dillicult time, but he brought stability· to his 
country and gave it a new position in inter-
national affairs. In transforming his coun-
try's relations with AIICria be displayed 
the highest statesmanship and a new aware-
ness of the spirit of tbe times and of the 
ilsues of human freedom and dignity wbicb 
his own great country bad done so mucb to 
foster. 

I should like to add a personal note. 
I bad occasion to meet blm twice and I found 
bim nOI the forbidding figure' whicb had 
.been made out by . newspapers 8nd. articles ; 
which one bad' read but a person with a 

deep interest in India, especially in Il1o 
scientific development of India. When"I 
met him as Prime Minister on my way to 
the United States in 1966 he especially 
spoke about the development of atomic 
energy and helping young scient iSlS. Ho 
wanted to know specifically how Franco 
could help us in tbis matter. 

Only last week, ahout five days aio, 
received from bim a copy 'of his lat. 

hook, his Memoires, d'Espoir inscrihed"to 
me in bis own band and with a Bracious 
reference to my fatber. 

On bebalf of my colleagues "in 
Government and in tbis Houso I shoald 
like to convey tbrougb you, to the Govern-
ment acd people of France, our profound 
sorrow at tbe passing away of tbis ·"eat 
personality. 

MR. SPEAKER: I associate my-
self on bebalf of tbe House with ibe scnti-
ments expressed by the Prime Minioier. 
General De Gaulle was not only one of tho 
great leaders of France ; be had made really 
a great place for bimself in tbe world. His 
opinions were very much respected io .Ibe 
world and he was always heard with care. 
On bebalf of tbe House -I shall convey' Our 
condolences to tbe Government and peQple 
of France. 

The House may stand in silence 'Tor 
a short while as a mark of respect to ·the 
departed soul. 

The members then ,tood in sil~,," for 
a .hort while 

ORAL ANSWERS TO QUESTIONS' 
Inqul.,. IIIto Cbbotl Sedrl Gold Ca.. . 

61. SHRI RAM KISHAN GUPTA: 
Will the PRIME MINISTER be pleased. to 
refer to tbe reply Biven to Unstarred Ques-
tion No 814 on tbe 31st July, 1970' tegar-
ding Cbbotl Sadri Gold case and Itate I 

(a)'whether tlie" C'1I,Chiis-cotitpl~ted 

• 
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tbe preliminary inquiry into tho Chhoti 
Sadri Gold Case ; and 

(b) if so, the result thtreof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI RAM NIWAS MIRDHA) : (a) No, 
Sh'. 

(h) Does Dot arise. 
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.sit U1f fif.m AIfY: ~ ~ iii 
iifft·~ ~ ~ ~ ~ I me<: ~ 
~o ofto it m ~ 'l';ml\T ~T ~ 
,,~ ~ ~o ofto ~ 1ft ~ ~ I ~ 

~ it .I"i'fi~ ;;flIT 'fiUllT tflfT m~ ~<t't 
~ !!iIT 'fil"1O 00.,. <f>l il ~ I 

SHRI HEM BARUA: In view of the 
fact that this gold case i. one of Ihe great-
est cases of corruption in the country where 
high-ups are involved, may 1 know whether 
Government have asked the CBI to expedite 
the enquiry, so that the impression goin. 
round in the country that the Government 
are protecting some high-ups might be dis-
pelled immediately? 

SHRI RAM NIW AS MIRDHA: There 
Is no question of protecting anyone. The 
CBI Is carrying on the investi,ation, but be-
cause of the case going on in the court, 
there are certain limitations to what the CBI 
could do. In spite of tbat, they have exa-
mined 18 witnesses. These witnesses have 
also appeared before tbe court. Tbere is 
no question of shielding Mr. Sukhadia or 
anyone. Actually, Mr. Sukhadia bimself 
asked for investigation and tbe investiga-
tion waS started as a result of his own re-
quest. Tbere is DO question of shieldinll 
anyone. 

SHRI TENNETI VISWANATHAN I 
The weight of tbe gold recovered seems to be 
more or less equal to the weight of the late 
Prime MiDister who got himself weighed. 
Has the weigbt of tbe gold been equalised to 
suit this or is there aDY unrecovered amount 
of IOld? If tbis is a metbod of recoverinll 
Imuuled gold, will the Prime Minister offer 
herself to be weigbed OD good occasioDs ? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENERGY. MINISTER OF 
HOME AFFAIRS AND MINISTER OF 
PLANNING (SHRIMATI INDIRA 
GANDHI) : I would sugest Mr. Piloo 
Mody for this funCtiOD. 
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Rnloal of Pre_tift Dcteatloa Act 
In W.t Beapt 

+ 
.62. SHRI YASHPAL SINGH: 

SHRI S. K. T APURIAH : 
SHill E. K. NAYANAR: 

Will tht Mials~ o( ROMt! Af"FAlltj 

be pleueel to state : 

(a) whether there is a repeated deDllUl" 
from the West Benpl Governor/Govern-
ment to revive the Prevcntive Detention Act 
in West Beolal in view of tbe law lad orlllr 
situat ion being worsened ; and 

(b), if so, wbetber Governmeat bave 
decided to meet this demand ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE, DEPARTMEN"J8 
OF ELECTRONICS, AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT) : (a) and (b). A statement i. 
attached. 

Statement 

A proposal we. received from tbe ' 
Government of Wcat Bengal for the 
enactlDent of West Brapl Preventive 
Detention Bill, 1970, as a President's Act. 
The Bill SOullht to arm the State Govern-
ment with powcn to resort to prevcntiw 
detention al8inst penons (or activities pre-
judicial to the security of tbe State IlIId 
maintenance of public order. The Wcat 
Bengal Consultative Committee coDlidered 
tbe proposal at its meetinl held on 11th 
June, 1~70 and did not approve it. A fresh 
proposal to enact appropriate legia'ation 
with a clearly limited scope, is under the 
consideration of Government. 
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